GOVERNMENT OF INDIA
COAL
LOK SABHA

UNSTARRED QUESTION NO:2322
ANSWERED ON:24.07.2014

COMPENSATION FOR ACQUISITION OF LAND
Patil Shri A.T. (Nana);Singh Shri Sunil Kumar

Will the Minister of COAL be pleased to state:

(a) the total number of farmers in Maharashtra and Jharkhand from whom land was acquired for various coal companies;
(b) whether all the farmers have been paid compensation for the land acquired;
(c) if so, the details thereof and if not, the details of the total dues;

(d) whether any assessment was made about the working condition of employees in coal companies and if so, the details thereof ;
and

(e) the number of local people given jobs along with the details of the nature of jobs given to them in these companies, company-wise
?

Answer

MINISTER OF STATE (INDEPENDENT CHARGE) IN THE MINISTRY OF COAL, POWER AND NEW AND RENEWABLE ENERGY
(SHRIPIYUSH GOYAL)

(a) to (e) : The information is being collected and will be laid on the Table of the House.
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